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Shr Indrajit Gupta: When the
scheme is completed, that is, when
these four plants are constructed,
will the requirements of our country
in respect of these antibiotics be fully

met and will there be anything extra
left for export also?

Shri Manubhai Shah: We shall not
only make the country self-sufficient
in this basic life-saying drug but
we shall also be able to export a sub-
stantial portion if it.
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Colony for East Pakistan Refugees
In Delhi

*79. Shri P. G. Deb: Will the
Minister of Rehabilitation be pleased
to state:

(a) whether any progress has been
made regarding the establishment of
a colony for east Pakistan refugees in
Delhi; and

(b) if so, the details thereof?

The Deputy Minister of Rehabilita-
tion (Shri Naskar): (a) and (b).
Yes, estimates for the development of
the colony involving an expenditure
of about Rs. 35'48 lakhs have been
sanctioned. Tenders for levelling the
area have also been invited by the
Central Public Works Department,
ang estimates for other services are
under preparation.

Shri P. G. Deb: I would like to
know as to why the matter was
delayed for so long.

Shri P. S. Naskar: The matter was
not delayed. The expenditure was
sanctioned in the current Budget.
The C.P.W.D. is taking over the work.
A lot of preliminary work had to be
done.

The Minister of Rehabilitation
(Shri Mehr Chand Khanna): I might
add that when the first plan was pre-
pared, I think it ultimately turned
out that there was some mistake in
it. So, that plan had to be revised.
Possibly that might have caused a
little delay.

Shri P. G. Deb: May I know whe-
ther during the election campaign the
hon Minister promised the East
Pakistan refugees that he will be
having a colony for them in Delhi?

Shri Mehr Chand Khanna: Sir, I
have just now been blamed that the
scheme has been delayed. This
scheme was sanctioned more than a
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year or two ago and my explanation
was asked for just now. I do not
know how the elections come into the
picture.

Skri S. M. Bamnerjee: I want to
know whether there iz any scheme to
pay any sort of compensation for
house-building to those East Bengal
refugees who did not get that or any
rehabilitation allowance outside Ben-
2al.

Shri Mehr Chand Khanna: The
hon. Member has asked a different
question. We are dealing with the
construction of a colony in Delhi and
not with payment of compensation to
displaced persons from East Pakistan.

Shrimati Renuka Ray: How many
refugees will be aceonmmodated in
this Colony and how much time will
it teke to complete it?

Shri P. S. Naskar: The plots will
e developed in different sizes, 200 sq.
yds, 400 sq. yds. and 800 sq. yds. In
the total, about 1,500 plots will be
developed. Ag regards the time it is
for the C.P.W.D.

Shri Mehr Chand Khanna: We are
pursuing the matter vigorously with
the CP.W.D.

Shri S. M. Banerjee: May I know
whether similar colonies are going to
be established in other parts of the
country? Why Delhi particularly?

Shri Mehr Chand Khanna: As for
as the Ministry of Rehabilitation is
concerned my own feeling in the
matter is that it is fast coming to an
end there can be no question of setting
up any new colonies. We have done
our rechabilitation work, both in the
western and in the eastern side; there
may be only some residuary problem.
But we do not propose to set up any
new colonies now.

An Hon. Member: Farewell cere-
mony!

Shri S. M. Banerjee: There are
nine lakhs of East Pakistan refugees
who reccive no dolas, nothing. What
is going to be their fate? Do Gov-
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ernment propose to build houses for
them? Is there any such scheme or is
it only in Delhi

Skri Mehr Chand Khanna: We
have not been approached during the
last fifteen years about this. If Mr.
Banerjee thinks that after fourteen or
fifteen years we are going to take
this into consideration I am afraid I
totally disagree with him.

Newsprint Control Order

*8l. Shri D. C, Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the Indian and Eastern
Newspapers Society has urged for the
withdrawal of Newsprint Control
Order and change of import policy in
this regard; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
Executive Committee of the Indian
and Eastern Newspapers' Society
passed a Resolution on the 19th
January, 1962, appealing to the Gov-
ernment to withdraw the Newsprint
Control Order and appointing a
Special Committee to secure the
reversal of the policy implicit in the
Public Notice that was issued for
regulating the consumption of news-
print. Since then the members of
the Special Committee have had two
discussions with the officers of the
Commerce and Industry and Informa-
tion and Broadcasting Ministries. In
the light of these discussions the ques-
tion of amending clause 3(3) of the
Newsprint Control Order is under
consideration. The amendment is
intended to make the intention clear
that a consumer of newsprint would
be free to consume all the newsprint
that he may have in his custody, duly
authorised without any restriction.
The question whether and what
modifications, if any, would be desir-
able in the Public Notice referred to
above is also under consideration.





